| TEM NO. 807 COURT NO. 1 SECTI ON XVI |

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

I.A No. 151 and 152 of 2016 in Contenpt Petition ) No. 412 and 413
of 2012 in Gvil Appeal No(s). 9813 and 9833/2011

S.E B. 1 Appel l ant (s)

VERSUS

SAHARA | NDI A REAL ESTATE CORP. LTD. & ORS Respondent ( s)

Date : 29/03/2016 These |.As were nentioned today.

CORAM :

HON BLE THE CHI EF JUSTI CE

HON BLE MRS. JUSTICE R BANUMATHI

HON BLE MR JUSTI CE UDAY UMESH LALIT
For Appellant(s) M. Gaurav Kejriwal, Adv.
For | npl eadi ng M . Chandra Sekhar, Adv.
Appl i cant

For Respondent (s)
UPON bei ng nmentioned the Court nade the foll ow ng
ORDER
Post |.As No. 151-152 of 2016 today i.e. on 29.03. 2016
along with I.As No. 77-79, 89-91 of 2016 etc. etc. in Contenpt
Petition ) No. 412 and 413 of 2012 in Civil Appeal No(s).

and 9833/2011 in Court No. 1 as |tem No. 301.

(Shashi Sar een) (Veena Kher a)

AR- cum PS Court Master
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